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malntenanC8lnfrastructuresuchaspacklngf Presently, 1738 Blocks are covered 
grading and transportation. under the Rev8fT1)8d PDS. 

[English] 

~ Aev8mplng of P.D.S. 

65. SHRI ZAINAl ABEDIN: WiD the 
Minister 01 CIVil SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be 
pleased to state: 

(a) the extent to which the revarJl)ing of 
',PDS scheme has achieved success so far; 

(b) the number of identified blocks which 
• are likely to qe brought under the purview of 
this schernebythe end of the current financial 
year; and 

(c) thtt details of the requisite 
Infrastructure built up In those blocks? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVil SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION AND MINISTER OF STATE 
IN THE MINISTRY OF COMMERCE (SHRI 
KAMAlUDDIN AHMED) (a) to (c). The 
Revamped Public Distribution System 
(RPDS) has been in existence for just over a 
year. As per reports received from the State 
GovemmentsIUT Administrations, 1 0121 fair 
shops have been opened and 261akhs ration 
cards Issued till 31 st January, 1993. Nearly 

, Rs. 8 emres for construction of god owns and 
about Rs. 6 erores for purchase of mobile 
vans Is being provided as financial assistance 
to StateslUTs In 1992-93. 

Many State Govcrnments/UT 
Administrations have made arr<.l!lgemcnts 
for delivery of PDS commodities at tho 
doorsteps ofthe fair price shops, Fair Shops/ 
Village level Vigilanco Committee hav'o bC)(,rl 

set up by State Govcrnmen!s/UT. 
Administration for monitoring tho supply and 
distribution of PDS commodities. 

[Tnrnslatlon] 

Pollution Control 

66. SHRt JANGBIR SINGH: 
SHRI PALA K.M. MATHEW: 
DR.P.R. GANGWAR: 
SHRI S.B. THORAT: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) the main sources of air, water and 
noise pollution In the country; 

(b) the steps taken by the Govemment 
to check such pollution during the last three 
years; and 

(c) the success achieved in this regard: 

THE MINISTER OF STATE-QF THE 
MINISTRY OF ENVIRONMENT AN[ 
FORESTS' (SHRI KAMAL NATH): (a, 
Unstarred urban sewage, agricultural run 
oIf,lndustrial activities, and emissions from 
vehicles, are the main causes of air, water 
and noise pollution. 

(b) The steps taken by the Government 
in this regard are: 

i) Industries have been asked to .::ompiy 
with consent requlreme:1ts of the State 
Pollution Control BOGrds to I:mit the dlscMrge 
of effluents and err.:ssions to the SllpL.I.ltad 
standards; 

ii) Fiscal Incentives are provided for 
ins:::!:ation of pC!lut:on control eqUipment 
and 21so forthe shifting of poiluting indust~jes 
from congested areas; 

iii) Schemes have been initiated to give 
assistance to small scale industrial L:nits ior 
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Environmental guideline. have 
been evol~ed for siting and 
operation of industries. 

effluent tr8atment &nd adoption of clean (U) 
technology; 

Iv) Hetwort< of ambient air quality and 
amlent water quality monitoring stations has 
been strengthened; 

v~ EnvironnMtntal Audit has been 
Introduced In order to encourage waste 
mnimization and recycfing of waste among 

, industries; . 

Cc) There is a decreasing trend in the 
emissions and eddIuent form industries. 
particulartyform the Iatge and medium units. 

Pollution by CoIIIIndu8t ..... 

67. SHRI BHUBANESHWAR PRASAD 
MEHTA: WiD the Minister of ENVIRONMENT 
AND FORESTS be plfased to state: 

<a) whether the Government have 
conducted any survey regarding pollution 
being caused by the coal Industries In the 
country. particularly in Bihar; 

(b) if so. the details thereof; and 

(c) the measures taken by the 
Government to check this pollution? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAl NATH):.(a) and 
(b). A study on the poIution problems in the 
coaJ bel of Bihar hai been iniliated. The 
focus of the study is on the pollution caused 
by cool mines. coal washeries. cake ovens. 
brIqueIte and soft coke plants. . 

(c) The measurel taken by the 
Government to check the ~ 818; 

(i) EtIWnt and emIaion standaldl 
have been pr8IQ'I)Id under the 
Environment (Protection) Act, 
1986. 

011) FIscal Incentives are provided for 
installation of pollution control 
equipment and shifting of polluting 
industries from congested areas. 

(iv) A scheme has been initiated tor 
providing subsidy for dusters of 
small scale industries to set '\Ip 
convnon effluent treatment plants. 

The speda' measures taken by the 
Government to check pollution by coal 
industries in Bihar are: 

(i) Bharat Coking Coal Limited 
(BCCL). Central Coal Fields LImited 

. (CCL) and Eastern Coalfields 
limited (ECl) have taken up large 
scale tree plantation. The 
~nieS In the area have been 
directed to comply with the 
stipulated standards. 

(Ii) The District Administration of 
Ohanbad and Bihar State PoUutlon 
Control Board have jointly started a 
movement of • Greening Ohanbad". 

(iii) New project for coal mnes are 
cleared by the Ministry of 

. Environment and1=orests after the 
Project proponents have prepared 
a satisfactory mning plan. 

(N) Oil and grease content In efftuenI 
fromeoalmlneahubeen~ 
at 5.0 qa per lint due to Ioww 
carrying capacity of rIvw Damodar 

. as against altandard of 10 mg per .... 
(V) UNlX>halbeenconsuledtochalk 

our 11'1 8Ction plan for [)hanbM. 
Bokaro coal bell .... . 




